Annexure-7

Name of the corporate debtor: SECL Industries Private Limited; Date of commencement of liquidation: 24™ July 2018; List of stakeholders as on:
08.06.2020 (revised)

List of other stakeholders, if any (other than financial creditors and operational creditors)

(Amount in %)
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INIL [NIL NIL NIL NIL  [NIL NIL NIL  [NIL INIL INIL NIL INIL NIL INIL INIL NIL
INIL [NIL NIL NIL NIL  [NIL NIL NIL  [NIL INIL INIL NIL INIL NIL INIL INIL NIL
INIL [NIL NIL NIL NIL  [NIL NIL NIL  [NIL INIL INIL NIL INIL NIL INIL INIL NIL




